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Shri Priya Gupta: After the clari-
fication by the Planning Minister and
the Minister of State in the Ministry
of Finance, may I know what Gov-
ernment mean by saying that there
would be no retrenchment? The staff
working in the LIC, in the railways
in Indore and other public utility
services are not being confirmed
against the existing permanent vacan-
cles, due to the implementation of
dleselization, electrification, mechani-
sation, automation and Centralised
Traffic Control and simplification of
accounts etc, and their chances of
promotion have been reduced and
they are stagnating in the
existing cadres, against the assurance
in regard to the protection of their
terms and conditions of service.
May I know what reply Govern-
ment have to thig question?

Mr. 8peaker: That does not
out of the main question.

Review by International Monetary
Fund

arise

+

*¢3. Shri Rameshwar Tantia:
Shri Himatsingka:
8Shri Onkar Lal Berwa:
Shrd Narayan Reddy:
Shri Lahtan Chsudbry:
Shri Vishram Prasad:
Shri Bagri:
Dr. Ram Manohar Lobia:
Shri Yashpal Singh:
Shri Bhanu Prakash Singh:
Shri Vishwa Nath Pandey:

Will th~ Minister of Finance be
pleased to state:,

(a) whether it is a fact that the
International Monetary Fund has
completed a domprehensive review of
India’s balance of .payments position
and economic situation;
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(b) if so, their main findings; and

(c) how far their report has been
helpful to India?

The: Minister of State in the Minis-
try of Finance (Shri B. R. Rhagat):
(a) to (c). Article XIV of the LM.F.
Articleg of Agreement enjcing anrus!
consultationg between the I. M, ¥, and
memb.r-countries that maintain ex-
change restrictions; accordingly, e
Fund team held consultatiors wit the
Government of India in November
1865. The team’s report to the I. M.
F. on the consultations is a conflden-
tial document of the I. M. F. anc as
such it would be inappropriate to ex-
tract from or comment on, itz con-
tents,

Shri Rameshwar Tantia: May 1
know whether during the discussion
it was stated that India’s foreign
balance was adverse and a guggestion
was made also to devalue the Indian
rupee, and if so, what the Govern-
ment of India's attitude on that
matter is?

Shri B. R. Bhagat: That is a diffe-
rent question altogether.

Mr. Speaker: The first part of the
question is all right.

Shri B, R. Bhagat: As regards the
adverse foreign balance, the positicn
is well known, and it is true that

there is pressure on the foreign
balances.
Shri Rameshwar Tantia: May 1

know whether a World Bank Team
under the chairmanship of Mr. Bell
visited this country during July, 1965,
and if so. what their recornmenda-
tions and fludings were?

Shri B. R. Bhagat: That was a diffe-
rent team altogether.

Mr. Speaker: That team has no*
been referred to in the main question
here.

Shri Rameshwar Tantia: In rerard
to that gquestion, the hon. Minister
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said that it was’ conﬁdentxal This
question comes in the’ same way and
it relates to the monetary sﬂ:‘uatlon
in the country.

Mr. Speaker: That comes in a diffe-
rént ‘way, not-in the same way.
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Shrimati Renu Chakravartty: It is
very difficult for us 1o understand
why he is refusing to give us even
the general outlines of the findings.
Why should he ‘consider them to be
%0 secret?

Mr, Speaker: Has the report bee:.
received by Government?

Shri B. R. Bhagat: The report is
submitted to the Fund; we get a copy
of it because we have an executive
director on the Fund. 'The practice
and the convention is that the Fund
and the Bank take exception to this
report being discussed by the mem-
“ber-countries.

Shri Alvares: Some time towards
the end of last year, the IMF had met
in Tokyo to decide the question ot
international liquidity. May I know
from Government whether in the ro-
view presented by the IMF, as far as
India is concerned, any provision haz
been made for liquidity, in order o
meet the balance of payrhents pro-
blem of this country?

Shri B. R. Bhagat: After the dis-
cussion in Tokyo last year, that ques-
tion was again discussed-in Washing-

ton; it had been referred earlier to =
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committee, and. that.- commitlee is
again looking into this, and has not
come to any definite conclusions.
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Shri D. C. Sharma: The IMF has
been thinking of extending the region
of liquidity and also :u terms ot
having an internationa' currency
May I know il th» Government o°
India or the Minister of Finance, old
or new, was consulted on ths pro-
blem of having an internationa! cur-
rency to replace <the sterling, dollar
and gold liquidity?

Sh-i B. R. Bhagat: Not in the last
from he mentioncd, but as 1 said. in
the last meeting of the IMF, this
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matter was discussed, The question
of general liquidity has been refer-
red to a comm'ttee; it has not vet
come to any definite conclusions about
it
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Shri Nath Pai: In view of the
Minister's blunt and ratlier surpris-
ingly unembarrassad admissior. that
the real value of the rupee in th2
international market is not on a puv
with the official value of the rupee,
may we know what step: Governmen:
are taking to stab lise the rupee ani
prevent a further fall m its value?
Or are Government contemypating
accepting the inevitable, namely,
devaluation of the rupee?

Shri B. R. Bhagat: A number <
measures to stahilise ih> economy
which reflects the foreizn exchanse
situation and the strength cof the
economy are taken. From time ':
time, a number of measures have been
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faken in the past. In his Dbudget
speech, the F.nance Minister wii} deal
with this question along with others.

Shri Nath Pal: What about devalua-
tion of the rupee? Why is he hesi-
tating to answer my question which
has been agitating the public mind
and is coming up again and agan?
What is Government’s attitude towards
devaluation? Is it in the affirg? 1
it also coming with the budge'y

Shri B. R. Bhagat: In a n atter like
this, Government do not come for-
ward with any opinion. We cannot
say anything earlier than when act oa
is actually taken. These are not
announced beforehand.

Shrimati Savitri Nigam: While re-
plying to a supplementary, the hen.
Minister has accepted th': fact that
there is a considerable difference bet-
w.en the official and the ncn o%lciat
values of the rupee. I would like to
know what impact it has made on
our exno-t earnings and oa our nor-
mal channels of trade.

Shrl B. R. Bhagzat: No impact be-
~ruse they are all governad by the
official exchang: rate.

Shrl Shinkre: In the rontest cf th's
reply of the Minister of State, I want
to know from him whethr - h¢ s no
awire that. o0 a~count of thiz e
sistent adamancy on the part of Gov-
ernment to stick to an. unrcalistic
valu~ of our rupee, a'l our exports
are fetching less munev than what
they shou'd have actun.!v hrovent,
and if so. what stens ds they ron-
template t7 take so that the export
earninas at least should be on a par
with the actual valu.?

Shri B. R. Bhagat: I do nol th'nk
the Government's view is un=ea'istic
tecauce 99:9 ner rent of the (rans-c-
tions is at the official exrtznge rate
and 0°1 per cent of the tranenctions.
which ig illoeal, may be m unaitho-
rised exchan~e. TIf tha¢ iy suprnseed
to be reslistic. T am afraid I consi-
der that unrealistic.
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Shri Daji: My question arises be-
cause in reply to Shri Nauh Pai's
question, the relevant point was not
replied to by the Minister, and this
w.ul leave a very bad 1muge of the
country. Ig the Minliter aware that
in the Lonion economic papers, per-
sistently and even ycsterday, g r.port
has been broadcast very luudiy trat
the Indian rupee is about io be ae-
valued, and will the Minister be able
to inform the House wh-ther there i»
anv such scheme afoot or nat? Otlier-
wise, if you do not contradict this,
it will create a great moneciary crius
in the country. We cannot wait till
the Bud-et, we want to know it

Shri B. R, Bhazat: I g'n zlad that
the London newsnaper has assume?
respectfully in the hon. M>mber’s
thinking. Governmert cann.’ be ask-
ed to confirm or deny it. The Gov-
crnment, {! it hag to do anythinz on
a ma‘ter live this. w'll come forwara
with an announ-ement. Before that
we cannot say anything,

Shrl Nath Pal: That meaus ne is
confirming the fears.

Mr. Spaaker: The ho).  Minister
must realise that if thi« suspense |s
created, it w-uld dy harm to the
country.  Whatever comes in the
Bud1.t remains to be seen. but  the
Go reramoant at least can sav 1that at
preseat they have no suci idea.

The Minlster ol  Plraniny (Shri
As:ka Mehta): The-¢ e no quesuon,
as far asy the Gorverament 1: concern-
cd, of coasidering the questiun of
devaluation.

Shrl Daji: T waat to na'nt sut tn
yo1 that when an imoa-tant subieet
like this comes un. tne Firenre M 0.
ister is nnt present in th> louse. T o
Finance Minis‘er nav Le o new man,
bt he muct a'sy ¢1'w som: reapert.
When important que<tinns come un,
the Minister is rot present in  the
House.

Shri Harl Vishng Kamath: .8 he too
mervous to be in the 'lovzc?



759 Oral Answers
Shri Asoka Mehta: The Finance
Minister anj I were both involved in
an important meeting. 1 have come
here and requested him to remain
there. If there is any important
matter, I am willing to discuss it.
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Shri Hem Barua: May I know if it
is a fact that the World Bark has
recommended devaluation of the
rupee to meet our present economic
difficulties by increasing exporte that
& section of our economic planners
and a section in the Reserve Bank
have also recommended it or are of
the same opinion as reported in the
London papers; if so, will the Gav-
ernment clarify this position?

Shri B, R. Bhagat: What am I to
answer in this?

Mr. Speaker: I have foliowed his
question, but after what we have dis-
cussed a minute ago, is it desirab'e
that this question should be pressed
now?

Shri Hem Barua: May [ submit that
it is desirable because the London
papers are carrying all sorts of news,
and they have gone to the extent of
saying that the World Bank has
recommended the devaluation of the
rupee to the Governmen* ! India, and
also that some o our economic plan=-
ners and some in the Rese:ve Bank
alsn thirk in the sume way They sa»
that devaluation is necessary, that if
it does not come today, ‘¢ is un=void-
able, it will have to come u the end
These are the words.

Mrt. Speaker; That might be their
opinion. Shri Ascka Mehta has
answered that.
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Capital Market

.’.
*64. Shri P. C. Borooah:
Dr. L. M. Singhvi:

Will the Minister of Finance be
pleased to state:

(a) whether Government are
cognisant of the flagging state of the
capital market;

(b) whether any remedial measures
to revive the same are being contem~
plated by Gevernment; and

(c) if not, the reasons therefor?

The Minister of State in the Minis-
try of Finance (Shri'B. R. Bhagat):
(a) to (c). Government is aware
that th.ore has been some sagging in
the capital market during 1965. Gov-
ernment is, however, keeping & con-
tinual watch on the conditions in the
capital market and it has been taking
steps to improve the investment’
climate,

Shri P. C. Borooah: Is it a fact that
two-fifths of th: newly subscribed
joint stock capital in India had been
wiped oft duriny the last three years
on account of the erosion in the value
of the capital market and if so, what
is the e:timate of the losies, and what
steps hav. the government taken to
revital se the cabital market and
keep the country’s industrial progress
on the track?

Shri B. R, Bhagat: There has been
an erosion of the equity values whe-
th_r of the new or old shares. 1 want
ndtice to give the extent of that.ero~
sion.





